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SHRI TBNMNETI VIBWANATHAM :
This will form a precedent,

SHRI RANDHIR SINGH : This is a
reflection on the Speaker. I protest,

SHR1 R. D. BHANDARE
Central) : On a point of order.

{Bombay
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SHRI RANDHIR SINGH : It is a
contempt of 1he Speaker of Haryana. This
should be expunged.

MR. SPEAKER : 1 can very well say
that we can stretch it to your reference to
the press report or your reference to the
Tastitute of Constitutional Affairs, but this
last line which directly reflects...
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12,15 brs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS-Comd.

THE PRIME MINISTER, MINISTER
OF PINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLAN-
NING (SHRIMATI INDIRA GANDHI) :
For the last five days or so we have had the
debate on tho Prosidomt’s Address, I am
glad that sevaral Members recogaise that
this Address marks the begipning of a new
phass In our nationsd life. Tt is reflected oot
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only in the Badget but in the many steps
which have been taken and it will further
be reflected in other steps. We have bad the
customary speeches from hon. Members
sitting opposite in which they have set forth
views, which are expected and well-known
from their side. Nevertheless we have
always welcomed criticism of all kinds,
especially in a debate of this nature which
gives us an opportunity of putting forward
our own objectives and policies.

The President has beckoned to us to
look ahead, to look forward. Some of our
friends opposite seem to have turned a deaf
car to this call; this has not surprised us.
The debate has succeeded in performing
another useful function. The events of the
last few months have had the effect of
bringing together on the one side people
who are largely in favour of progress
and on the olher side those who look back-
ward ... (Interruption:.)

st 7fr g (3Y) ;. Aar fazsr
Ffearsat frRd I WA g ?

SHRIMATI INDIRA GANDHI : In
this house we are so absorbed in immediate
problems that we tend to take for granted
the large intellectual and political forces at
work in the world  (/mrerrupiions). As you
have yourself remarked, Sir, neither loud
noise nor abuse is a substitute for argument
1 was saying that we tend to be absorbed in
day to day problems and therefore tend
to take for granted the larger intellectual
and political forces which are at work in the
world today. While we are involved in
changing the economic and social structure
of our country. technology is changing and
transforming tbe entire world. Modern
commumication methods sre having an
impact on young people everywhere inclu-
ding our own country, even in the remoter
parts of the country. Let us not forget that
what we say and do today maust bave mean~
ing for young people., Our decisions must
stand the test of their approval duriog the
coming years,

I must confess my disappointment at
the speech of the hon. Leader of the
Oppaosition. Many of us had hoped that the
emerganceo of a formal Lendor of the Oppo-
sition woalt - matse a differesve in the loveld
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of the debate and would strengthen parlia-
mentary convention and civilities. I am sorry
that this hope has not been fulfilled, His
speech was short on vision, short on per-
spective, short on facts and short on temper.
Frustration breathes through every word he
uttered. A sense of defeat and utter helpless-
ness which bas coveloped him and his group,
1 am glad to say that itis oot shaicu by
the people of this country or by any of us
on this side of the House. Al po time have
our people felt more imbued cot only with
the urge for change but also with a growing
feeling of their capacity to bring about this
change.

Sir, recet events have brought about,
as | said just now, a borad division beiween
forward-looking peeple and those who wish
to stay pul. In fact, it was the likeminded-
pess among the no-changers thatin a way
led to the events which have taken place,
The debate has given furtber proof of such
likemindedness. Prof, Ranga and Dr. Ram
Subhag Siogh sounded much alike except
for their accent (/mrerruprion) 1 believe that
a common mint supplics both of them
with the currency lor their ideas and their
phrases.

‘The hon. Member, Shri S. K, Patil,
sought to resurrect Mark Twain, Mark
Twain has been one of my favourite authors
when | was a child and, il | may say so,
it was npot one of his better sayings which
was quoted. Mr. Patil spoke of slogans,
but few people have used more slogans,
He talked also of my bsing a prisoner,
Perhaps, the hon. House has heard the
story of the tiger which was put in a cage,
but he took consolation in thioking that it
was the whole world which was in a cage
because he saw it through the bars.

Shri Patil has been a forthright and
candid person, He bas mever hidden his
truc opinions, no matter how he has voted.
i know that his views on nationalisation,
on soclalism and the privy purse are not
shared byall those amoog whom he now
sits, 1 hope, however, that he will vote’ with
them as be voted with the Coogress when it
adopted the 10 point resolution. He spoke
of privy purses with great passan, Lot bim
borivert his: own fallowers 10 e poimt of

view, before he preaches to the rest of the
House and to the the Government,

The House and the country need have
no feeling that anyihing wroog is done
either in appreciating the historic role played
by the princes when our country became
independent or in asking them today to
move with history in the same spirit which
they had then displayed. 1 should like to
acknowledge the courage and farsigbtedness
which a large number of princes are displa-
ying to bring about social integration even
as they helped the political integration of
the country.

However, 1 should like to remind the
House that it was no asccident that the
loudest acclamation during the President’s
Address was reserved for his mention of
the ending of privy purses and the
privileges.

Some hon, Members talked of inters
border disputes. 1 think, Shri Lakkappa
mentioned it. The object of setting up
Commissions is to assess facts and points
of view in depth so that their recommen-
dations can lead 1o decisions which have
a measure of flairness. Territorial disputes
have arisen between our Siales because of
a variety of historicul circumstances. The
factors are not the same everywhere ; but
issues do not get seitled unless the action
taken will generally satisfly the majority or
dissatisfy the least number of the people
concerned. Hon. Members will recall that
several recommendations made by the States
Reorganisation Commission had either to
be subsiantially modified or to be gejected,
But in all such cases, the main object was
to provide the maximum satisfaction to the
people concerned There was a demand
also for certain basic principles to be
enunciated to solve the preseot dispules
and those that might arise in future. When
this was first said, 1 thiok it was at the
meeting of the National Integration Council
in Srinagar, | must confess that the idea see.
med aitraclive but on further consideration
it seems somewhat naive 10 suggest that
all human affairs can be reduced 1o
general laws, and [ think that there might
be more practical wisdom in solving seme
of the issues, in the ligbt of their own facty
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and circumstances. It might be hard to
evolve principles to fit all cases in a way
which would satisfy cveryone. Indeed, we
know from experience that some solutions
create more problems than thev solve, |
would, therefsre, mike a plea for us to try to
i‘olate some of these problems rather than
to generalise them.

It has been said in this House and
outside that we are, or perhaps I am,
planning to use the civil s=rvice for political
purposes. 1 have denied and contradicted
this on every possible occasion and I can
#say that my remark abou! commitied civil
scrvants has been twisted, 1 have always
beld the view that the duty of the civil
servaots is to give frank and honest advice
and oot to let their judgmeat be cramped
by fear or favour. 1 certainly do mot want
civil servants who are in any way servile or
politically convenient because il they were
40, they would not be helpful to the Govern-
ment or to the administration, However,
I do thiok that all people who are in charge
of the administration or of projects should
have & commitment to the service of the
people and their welfare. They should
thiok of people as Individual human beings,
not merely as statistics. Therefore. when
1 used the word *‘commitment”, what I
meant, as | have clarified on previous
occasions, is that they should be loyal to
the guiding principles of our Consutution
and the objectives which have been adopted
by Parliament,

AN HON, MEMBER : Are they loyal ?

SHRIMATI INDIRA GANDHI : 1
think it is a good question. They are not
disloyal but we are all aware that previou-
sly there was not great siress lid oo
atlitudes, because Government did not have
the great problems of development and
change before it. By and large 1 have
found these qualities of courage and convic-
tion at all levels of the civil services.

While talking of the civil service, [ am
aware that since Government have to
assume larger respoosibliies, we must
constantly aim at greaier efficiency, more
expertise and more speedy omthods of
work.
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SHRI RANGA (Srikakulam) :
more honest.

And

SHRIMATI INDIRA GANDHI : Refe-
rence was made by several hon. Members
to an interview which [ gave some months
ago to a French magazine called Elle. Hon.
members have presumably not seen the
origmmal and they have referred to a trans-
lation. The translated version has appear-
ed in a weekly which I do not normally
see and which always has a slant of its own.
Only this morning 1 saw the original article
in French, not the whole series—I believe
three scries have appeared and more are
to come but the portion to which reference
was made here. The lady who interviewed
me seems to have got mixed up about
cerlain things, Immediately before the
lines which were mentioned here, she has
mentioned my great reverencs to Gandhiji.
The words which appear afterwards which
were quoted here are not in quotation marks
They arc her own version of what she thought
I had said She also says that 1 told her
that Gandhiji lived in Anand Bhavan
during all his visits to Delhi. Sometimes,
in these interviews, people get a little mixed
up. As 1 said, as rcgards the reference to
village ecouomy, she does not claim to
quote my exact words. Hon, members will
appreciale that with the increasing number
of journals which are cropping up all over
the place. it is hardly possible to chase
every wrong or twisted article, 1 one did
that, one would not have time for anything
else, specially in regard lo the journals
brought out by some of the hon, member,
sitting opposite which seem to have made it
their business 1o deliberately twist the
meaning of whatever 1 say. In  Gandbi
Centenary Year, there was hardly a meeting
where 1 did oot refer to Gaodhiji and pay
tribute to the inspiration and guidance
which he gave to our country in its darkest
hour. In this House, 1 have referred lo
him as the greatest revolutionary of our
times. It is unthinkable and in fact [ did
pot call hir .eactionary, The words
*reactionary and mad cap” [ put these in
quotation marks are presumably Shri Piloo

Mody's own contribution to truth !

Acharya Kripalani has also referred to
the Padma Shrl award to Shri Ritwik
Ghatak, Shri Gbatak is a film maker, and
most Indias and foreiga film critics think
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be is one of the most creative of our film
makers. When an artist is hoooured, it is
for his art-a musician for the quality of his
music, an artist for the quality of his
painting. Shri Ghatak, I believe, had to
g0 through many stresses He has publicly
said, a few days ago, that he had gone
through a severe mental crisis and had
uttered some unfortunate words Gandhiji's
greatoess cannot be sullied by such words.
Hence, there should be Gandhian forgiveness
in such thiogs. We all know the humour
and tolerance with which he himsell dealt
with such matters.

Hon. members have naturally been
concerncd wilth our economic policy. 1 shall
not deal with this matter in Jetails today,
a3 it will be discussed later on when the
budget and the Plan are considered.
However, 1 should like to mention a few
poiots which, it seems to me, are hased on
wrong assumptions and imperfect data.

Prof, Ranga sought to develop a thesis
of his owa on sicel. He seems to doubt
that there would be any demand for the
steel which we are planniog to produce
He is perhaps under the impression that
recessionary trends for the demand in steel
and other enginecring projects still continue,
There was a dJecline in demand for steel
between 1964 and 1968 ; but since then
there has been a steady and significant rise,
Itis well known that theie is an acute
shortage of various type of steel such as
billets, sheets, plates and wire rods,
We must remember that any decision
on the creation of additional capacity in
steel has to be taken, not  with reference
to today’s needs, but the long-term projec-
tion of demand. It takes anything from one
to seven years io plan, design and comission
& steel plant and for it to attain the rated
capacity. That is why we have dec'ded on
the expansion of Bokaro and Bhilsi and
have also initiated action for the creation
of new capacities.

The House is aware how many Stales
are demanding steel planls. Perhaps Pro-
fessor Rangs would be s0 kind as 10 help
us out flo dissuading them. Should be
agree 10 this, may [ ask him to start with
Yisakbapatsam T

AN HON, MEMBER : What about the
sieel plant for Mysore ?

SHRIMATI INDIRA GANDHI : Do
you want him to dissuade Mysore a'so from
getting a steel plant ?

From Prefessor Ranga to Shri Morarji
Desai is an obvious tramsition these days,
as they are close to each other, not only
in their sitting but perhaps in their thinking
also Both of them made critical references
to Bokaro. The reason sounded different but
there is much likeness even in their reason-
ing.

SHRI RANGA * Ttisa costly luxury
which you are running after.

SHRIMATI INDIRA GANDHI : I won=
der how Shri Morarji Desai computed
the capital cost of Bokaro at Ra. 2,860 per
tonne, Probably, he has not been told of
the extra plg iron production of aboul
900,000 tonna. Taking (his into sccount, the
latest cost estimate would be about Rs.
2,500 per tonne. The main factors which
pushed up the cust, as compared (o plants
such as Rourkela, are (1) devaluation
because of which the cost wen! up by
Rs. 75 crores even at the 1.7 million tonne
stage; (2) considerable time spent belween
the completion of the Rourkela plant and
Bokaro plant during which period there
was considerable escalation of the cost
of steel, cement, labour and so oa; (J) the
cost of domestic and international equip-
ment has also risen continuously, Such over
runs in costs in other projects, whether of
the public sector or private Sector, due to
similar factors are oot unkwown.

The Rourkela yield of finished stcel
from ingots at 1.8 million tomne stage It
about 72 per cent. In Bokaro this i ewti-
mated 1o be 81 per cent, which gives coosi-
derable advaplage to Boksro. In other
words, if the iovestment cos's are calcula-
ted per tonoe of Mnished steel, this factor
alone would lower the cost of Bokaro by
about 1en per cent, Calculating in terms of
finished steel the cost of Rourkela would
be about Rs, 2,750 per tonoe of (inished
siosl, againet Bokaro's imvestment cost of
Ra. 3,100 per tonne of (iahbed steel,
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{ Shrimati Indira Ghaodbi ]

It should also be stressed that there
has been a greater element of Indianisation..
*indienisation.,

SHRI M. L. SONDHI (New Delhi) :
She is adopuiog the Jansangh vocabulary.

SHRIMATI INDIRA GANDHI
Indigenisation entails additional cost not
merely in respect of steel plants  but also
many other projecis such as power and
irrigation projects,

1t is understandable that Shri Morarji
Desai should refer 1o the virtues of social
control, However, his inference that the
position did not significantly improve afier
the nationalisation of the fourteen baiks
is mistaken. | am deliberately not going
into the matter here, because this matler
will come up very soon when the Banking
Bill comes up for discussion.

Hon. Members arc rightly agitated over
Rhodesia. The Government of India consider
the decision of the break-away regime 1o
declare itself A Republic as totally illegal,
Government will continue to support all
measures taken by the world community
and the African States

against the racist

regime,
‘We maintain our firm belicf that any
constitution  for this  colonial territory

must ensure the principle of “One man one
vote” in a multi-racal  society We also
hold the view that world action should be
concerted towards taking cffective steps to
lead Rhodesia to independence based on
the principle of NIBMAR-no independence
before majority African rule,

The basic question before us today is
what 1y pe of society we want to build, It is
not mercly a question of how much the
national or the per capita income will go
up but how one Indian will deal with ano-
ther. Will he regard all his countrymen as
equal; will he believe that some people
have more rights than others; il there are
differences which rre not unlikely in any
sociely, how will  they be resolved-by
resorl to violence or through discussion and
understanding 7
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We have inberited certain values not
only from the long past but also from our
training during the independence moves

ment under Mahatma Gandhi and Jawahar,
lal Nehru . (Interruprion)

SHRI M. L. SONDHI :
Subhash Chandra Bose,

And Netaji

SHRIMATI INDIRA GANDHI : ...and
Netaji Subhash Chandra Bose aithough
there was a slight difference because at
that time Netaji stood for violence, while
we were pursuing the path of non-violence.

SHR1 KANWAR LAL GUPTA (Delhi
Sadar) : Do you disapprove of it 7

SHRIMATI INDIRA GANDHI : 1 am
talking about the independence struggle,
There we hed conciously taken the other
path. I do not in any way want to lessen
Netaji’s image, his influence on the nation
or his contribution to the freedom of our
country. He holds a unique position and
the entire nation has respect and admiration
for him.

Lect me make it very clear that our
picture of India and the methods which we
arc pledged to pursue wre certainly not
those of the hon, Member opposite, Shri
Vajpayee, and his party. He spoke of India-
nisation. In his Address, the President has
said that the problems of India require
uniquely Indian solutions taking into account
our way of lifc. our history and our tradi-
tion.

SHRI1 ATAL BIHARI VAJPAYEE
(Balrampur) : That is Indianisation.

SHRIMATI INDIRA GANDHI : If,
thercfore, Shri Vajpayee wants every Indian
to love his country and to be patriotic,
nobody can quarrel with that, and I cer-
tainly do not do so; nor is any special
theory of Indianisation required. But, 1
think, his theory is not quite 'so innocent.
Shri Vajpayee would not waste his energy
in stating somcthing which is so obvious.
He and those of his way of thinking have
a very definite purpose, Evidently, they
have taken upon themselves to be the judges
of who is Indian and who is not.
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SHRI ATAL BIHARI VAJPAYEE :
Certainly not

SHRIMATI INDIRA GANDHI : This I
think is most sinister. Whenever any group
sets ltself up to decide who is an Indian
and who is not, there is bound to be
trouble. May I ask the hon. Member as to
who will judge the quantum or the quality
of Indianness of any individual 7

SHRI OM PRAKASH TYAGI (Mora-
dabad) : Indian culture.

SHRIMATI INDIRA GANDHI : Does
he envisage that any tribunal would do it ?

SHR1 S. K TAPURIAH (Pali) : How
will you decide as to who is progressive and
who is reactionary ?

SHRIMATI INDIRA GANDHI : The
two things are entirely different because not
being progrescive. docs not deny anybody
any right,.. ({nrerruption)

What [ want to know is : Does the hon.
Member envisage a tribunal to go into the
matter or does he think that it is his party
who should be assigned this task ? We
remember vividly the havoc caused in
America by some people who declared
other Americans to be un-American ‘and, in
the entire world, when some Germans
maintained that other Germans were un-
Aryan and, therefore, un-German. These
people have paraded under the banner of
ultra-nationalism and have attempted and,
unfortunately in some cases succeeded, in
undermining the very basis of democratic so-
ciety. Such assertion of ultra nationalism is a
masquerade to disguise the face of reaction.
And this must be unmasked. (Inferruptions)
If this course of Indianisation is so simple
why should they agrue 1 ([mierruptions)

SHRI M L, SONDHI : Has the Prime
Minister answered any specific part of the
speach of Mr. Vajpayee ? What is the spe-
cific part she has answered we will be glad
to kaow . ([arerruptions®

SHRIMATI INDRA GANDHI :
not yielding at all,

Iam

MR. SPEAKBR : Wil you please sit
down T She koot yietihy.

SHRI M. L. SONDHI :
can also say . (Interruprions)

Like that we

We will not becowed down like thit
She must help us in understandiog. 1 sub-
mit every responsible party in India has a
right to understand the Prime Minister. |
am against trading in abuses. [ would be
very grateful if the Prime Minister clarifies
specifically where she finds what Mr. Vaj-
payee said must be approximately 1o what
she says. Let us help the process of politi-
cal dialogue and not impede it.

SHRIMATI INDIRA GANDHI : 1If
this task of Indianisation is so simple, why
should it arouse fears in the minds of some
sections of our people 7 (Inte-ruptions)

SHRI ATAL BIHARI VAJPAYEE :
Because you are carrying on a deliberate
propaganda to mislead & minority . (Interr-
uptions) I am sorry 1o say that the Prime
Minister does not stand for pational integr-
ation, She wants division in the society.

(Interruptions)

SHRI BAL RAJ MADHOK (South
Delhi) She does not consider herselfl to
be above party and the country ahove her
party, That is what is lacking. She must
put India first... (Iaterruptions) Therefore,
1 say, she should be Indianised. (/nrerru-
ptions)

st gwdlrw wrew  (Tiwwd)
arcart v atg & Aw F  qyra weAr Iy
o} waY 251 aran g 7
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¥ mea ar¥ agl A wifgy | (sawaw)

wem wgrEa, aa 83 wram fear ar
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Fifrer w2 @ 1 9z wv€ adrer ad §
WAT XX T 1 A A FG WgT § A7
%77 & 91T 91 §g g9 FEA § AN FEU
oY wrgd & 1 gATd Mo, F9 W AN
¥ &g weaT Ag §

SHRIMATI INDIRA GANDH1 : If I

might quote Shakespeare, it scems the lady
protesteth overmuch.

SHRI M. L. SONDHI
lady 7 (Interrupiions)

: Who is the

SHRIMATI INDIRA GANDHI : If
what [ am saying is not correct, the hon.
Members need not be bothered about it,
Why are they so concerned......(Inferru-
piions)

SHRI ATAL BIHARI VAJPAYEE :
We cannot allow it 10 go unchallenged. If
it is incorrect, it has got to be challenged
bere and now.

o AT W™ Ay gW qg WTAT
w7 § f5 amddl o & ot w27 § 39 w1
rqra fagr qaaT | WAL FTIT AU 9T
gl g @Y vz Afa3 5 oarm a8 )
CIWAR W9 & qrA FF1E ar @ & Adr
FAFT |

SHRIMATI INDIRA GANDHI : 1
have thought over deeply about what Mr,
Vajpayee said here and what his other coll-
eagues have said. [ think, it is time that
all these statement should be replied 1o,
(Interruptions) 1 would just say that the
test of any statement is not how you your-
sell interpret it, but what impact it has on
the people about whom you make that
statement. ([nterruptions)

SHRI BAL RAJ MADHOK : What do
you say as to what impactit has on
others ? (Interruptions)

SHRIMAT! INDIRA GANDHI : To
me, every child who is born of Mother
1ndia is a good Indian. There is the law of
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treason and there are competent courts to
decide if anyone is guilty of treason. This.
cannot be left to be decided by any politi-
cal yroup or party. No oratorical devices
can hide the real intentions of those
who advocate the Indianisation of their
fellow countrymen.

Either Shri Vajpayee's doctrine means
the obvious which, as [ have said, needs
no reiteration, or it is hiding something.
And to find that out, Shri Vajpayee’s colle-
ague, Shri Madhok, is a better guide.
(Iaterruptions) He bluntly says what he
means and the House is aware of his nume-
rous utterances on this subject.

SHRI BAL RAJ MADHOK : Yes.

SHRIMATI INDIRA GANDHI : In
this House, Shri Vajpayee, 1 think, has
acted only as a kind of 2 make-up man to
Shri Madhok's ideas. (Inlerruptions)

SHRI BAL RAJ MADHOK : Madam
Prime Minister is a make-up woman. 1 am
a made up man. I am not a make-up man.

SHRIMATI INDIRA GANDHI : In
fact Shri Vajpayee himsell disclosed in his
speech that he knmew something about
woman's hair-dressing. With his clogue-
nce he has tried to prettify an ugly
thought. Shri Vajpayee was aggrieved-
he mentioned it just now that I was
pot present when he spoke. But 1 have
read his speech in cold print. His true inte-
ntions...

AN HON. MEMBER : Is it too cold ?

SHRIMATI INDIRA GANDHI : His
true intentions come out beiter...(Inrerru-
ptions) When you are speaking, you are in
the heat of the moment but whea it is writt-
en down, it is cold, (Inrerruprions) I think
his true intentions come out better when
shorn of his ringing cadences Therefore,
Mr. Speaker, I am not moved by some of
the rhetorical questions which he has asked
as to what is wrong with humanising a
human being.

SHRI M, L. SONDHI : She is not mo-
ved. She is cold. (Imterruption:)
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SARIMATI INDIRA GANDHI We
should be on guard against fine phrases
which hide cxtremist designs. whether of
the extreme right or of the cxtreme left.

Anpother spurious coln  was put into
circulation with the help of his considerable
speakiog skill, I refer to the so-called swad-
eshi plan which is being propagated to-day
by his party. This swadeshi plan is appare-
otly ... (Iaterruptions)

I have learnt that the exercise is done
by an economist who has just arrived from
Harvard University. 1 should like hon.
Members to study this document in detail.

SHRI KANWAR LAL GUPTA : Have
you studied it ?

SHRIMATI INDIRA GANDHI : Then
they will discover that it is a mere outline
which, promises much, but tells too little
about how that promise is to be fulfilled.

It promises rapid acceleration of the
rate of growth to over 10% per anoum with
full employment; the raising of the lowest
10%, of the population, significantly above
the poverty line; and, plcase note, with the
immediate termination of all foreign aid
This is not all. This Sinta claus also promi
se1 a programme of investment for a full
nuclear arsenal as well, (Interruptions)

SHRI M. L. SONDHI : Here aod now,
wiHl you admit that thc nuclear pon-pro-
liferation treaty which is bcing ratified
tomorcow will be expressly rejocted by us
in the natiopal imterest 7 Various political
parties have demanded it. Tomorrow is a
erucial day to cxpress yoursell forthrightly
on your nuclear policy.

SHRIMATI INDIRA GANDHI : We
have not sigmed it.

SHRI M. L. SONDHI : I wish, you
express your strong voice agaiost it, sinoe
it discrimisates against India and endangers
Indian national security.

MR, SPEAKER : Mr. Sondhi, please
resume your seat.

SHRI M. L. SONDHI : Sir, | am tell-
ing her her own potentialities.

SHRIMATI INDIRA GANDHI : When
1 saw this document the simile that came
to my mind was that of the famous Indian
rope trick about which so much is said
and so little seen. I hope the hon, Member
Shri Vajpayee will tell us how he proposes
to force the community to save 30 per cent
of the additional income generated. How
will the rate of growth of agricultural out-
put be increased to 6,5 per cent a jear ?
And, if foreign aid is to be discontinued
immediately,-~and even after allowance is
made for some unused capacity in the
machine-building industry,-how and In
what concrete ways, will such a vastly
expanded programme be swstained 7 From
where will the investment come 7 1 think
that @ sober and objective examination of
this so-called Swadeshi Plan will probably
bring disenchantment. May [ iovite the
bon, Member to have his plan examined
in a professional and technical manner for
its internal consistency and for the sound-
ness of its economic analysis 7 One should
examine the wvalidity of its data and, what
is even more important, its social and
political implications for the kind of socie-
ty we have been cndeavouring to evolve
in India, It seems to me that Shri Vaj-
payec's party has a different sct of political
and socia! premises in mind, premises
which are outside our sysicm apd which he
is not prepared to articulate. In this plsn
there is & monopolistic copception of social
order and its incomsisteacy is apparcot in
a democratic social system. 1t is true that
1 have given a good deal of Ume tQ Shri
Vajpayee's thoughts because 1 thimk that
they merit it. 1 have tried to sce through
his words, behind his sweet phrases and
his beauiiful Hindi.

SHRI MANOHARAN (Madras-
North) : Dangerous thoughts.

SHRIMATI INDIRA GANDHI : Den-
gerous (houghts,

AN HON, MEMBER : There is open
alliance on the lloor of the House,

SHRIMATI INDIRA GANDHI : Shri
Morarjibhai has referred fo my speech in
Uijjain and also to what [ said in the other
House on the Supreme Court,



221 President's Address (M)  MARCH 4, 1970

[ Shrimati Indira Gandbi ]

8ir, in Ujjain, I barely referred to the
Supreme Court, except to say that the
nows of Its judgement had come just come.

SHRI BAL RAJ MADHOK
Preas is most unloyal to you,

i The

SHRIMATI INDIRA GANDHI : 1
bave never wanted the Press or anybody
else to be loyal to me., Loyalty should
always be for a larger cause and il Mr.
Madhok had taken the trouble to attend
any one of my meelings, he would have
found out what 1 said.-

SHRI BAL RAI MADHOK : T have
attended your meetings but you have not
attended any one of my meetings.

SHRIMATI INDIRA GANDHI : I
want to say very categorically that our
reverence to the Supreme Court is total
In fact, everyone in this land should have
the highest regard for the judiciary. The
Constitution has clearly laid down the
role of the Courts. And, all three parts
of the Government.—the Legislature, the
Executive, and the Judiciary,-are pledged
to upholding the Constitution. But, Sir,
the Constitution has also given us certain
Directive Principles. In realising them,
difficulties of interpretation might arise.
This is not a new development. We have
gone through this before Many of our
Bills on land reform and soon have met
with reverses, and this was what 1 had
referred to in Ujjain, just in one wvery
brief sentence.

13 bhra,

But whenever any of our Acls has beep
siruck down, we have taken the oecessary
remedial action within the [framework of
the Constitution, for every living Consti-
tution contains within itself the capacity
to respond to changing needs and to new
forces of history.

As 1 said at the beginning of my speech,
the pace of change in the entire world and
in our own country is much faster now.
This is something which is beyond our
control. 1t la the technological and scien-
tific changes which are coming about
which are bringing this about. But in the
last year, it did look to our people as jf
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the pace of change in India in some dire
ctions was slowing down. This is what
had created restlessness and disturbance
in the minds of many and especially of the
younger generalion. Now, we arc again
in a position to go forward. Let nothing
be said which will hold back our people,
which will sow doubt in their minds or
deflect them from their determined path,
Mistakes sre sometimes made: WroDg
things are also being done; Shri Atal
Bihari Vajpayee made mention of some of
them: but basically, the people are on the
move, They arc impatient only because
they sec that change can be faster; they
are impatient becausc they see that their
difficulties and their hardships can be
removed Let it he said that responsible
representatives of the people acted at this
difficult time with vision and courage and
with faith in the people of India.

As 1 said, I remain deeply convinced
that the democratic path is the only path
for India to solve its problems. But there
can be no true democracy without socia-
lism and without secularism. There can
be no true socialism without true demo-
cracy. So, let us move forward with this
ideal, for only then shall we be able to
reach our zoal and overcome all obstacles ..
(Interruptions)

SHRI SAMAR GUHA (Contal):
Perhaps without nationalism. All of them
have been avoiding that word. She has
been avoiding., Shri Y B. Chavan has

been  avoiding it... . (Iaterruptions) What
about inquiry into Netaji's death 7 So
many Members have raised that point ?

Will she say a few words 7

SHRIMAT INDIRA GANDHI
have spoken to him already on this.

t 1

SHRI BAKAR ALI MIRZA (Secunder-
abad) : What about Telengana 7

MR, SPEAKER : 1 would like to
know the numbers of amendments which

are being preesed, because there are
about 640 of them.

DR. RAM SUBHAG SINGH (Buxar) :
1 am pressing my amendment No. 493,

SHRI RANGA : No 52.



